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Maternity benefits to women in Odisha

2182. SHRI BHUPINDER SINGH: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether the Ministry considers to extend the maternity benefit to all pregnant
women at the rate Rupees Six Thousand under IGMSY to all 30 districts of Odisha;

and

(b) whether the Ministry agrees to the proposal of State Government of Odisha

to retain the Mamata scheme pattern of instruments ?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) and (b) Yes, Sir. The Ministry is implementing
Indira Gandhi Matritva Sahyog Yojana (IGMSY) in 53 pilot districts, under which cash
benefit of Rupees six thousand per beneficiary is provided to pregnant and lactating
woman w.e.f. 5th July, 2013, as per the provision of the National Food Security Act,
2013. Expansion of the territorial coverage of the scheme to all districts in the country,
in phases over the next two years is also under consideration including all 30 districts
of Odisha. Under the revised scheme, flexibility regarding number of instalments and
their timings shall be provided to States, including Odisha.

Malnourished children in Uttar Pradesh and Assam

+2183. DR. SANJAY SINH: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) the total number of malnourished children in the country and State-wise
number and figures of malnourished children especially in the States of Uttar Pradesh

and Assam in the last three years;

(b) whether Government is formulating a comprehensive programme to cope up
with the problem of malnutrition in the country and the funds earmarked for this

purpose; if so, the details thereof; if not, the reasons therefor; and

(c) the additional concrete steps being taken by Government to provide timely
nutrition to the malnourished children so as to completely eradicate malnutrition from

the country like polio ?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) The data of malnutrition is captured under
National surveys and as per the last National Family Health Survey (NFHS)-3
(2005-06) carried out by Ministry of Health and Family Welfare, Govt. of India,

tOriginal notice of the question was received in Hindi.
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42.5 per cent of the children under 5 years of age are underweight, 48 per cent are
stunted and 19.8 per cent are wasted. As per NFHS-3, in Uttar Pradesh, 42.4% children
are underweight, 56.8% stunted and 14.8% are wasted. In the State of Assam, 36.4%
children are underweight, 46.5% stunted and 13.7% are wasted. The details are given
in the Statement (See below).

(b) and (c) Malnutrition is complex, multi-dimensional and inter-generational in
nature, needing convergence of interventions, coordination and concerted action from

various sectors.

This Ministry is implementing several schemes/programmes such as Integrated
Child Development Services (ICDS), Rajiv Gandhi Schemes for Empowerment of
Adolescent Girls (RGSEAG) namely SABLA, Indira Gandhi Matritva Sahyog Yojna
(IGMSY) as direct targeted interventions.

o Integrated Child Development Services (ICDS) Scheme is a centrally
sponsored scheme being implemented by all the State Governments/UT
Administrations, through Anganwadi Centers, across the country. The
scheme aims at holistic development of children below 6 years of age
and pregnant and lactating mothers, including rural women and children,
by providing a package of services comprising (i) Supplementary
Nutrition (ii) Pre-school non-formal education (iii) Nutrition and Health
Education (iv) Immunization (v) Health check-up and (vi) Referral
services through Anganwadi Centers at grassroots level. The scheme

has a budgetary outlay of 318,195 crore for the year 2014-15.

. The Rajiv Gandhi Scheme for Empowerment of Adolescent Girls
(RGSEAG)—‘Sabla’, a Centrally-sponsored scheme, which aims at
all-round development of adolescent girls of 11-18 years by making
them ‘self reliant.” At present, the scheme is being implemented in
205 districts from all the States/UTs. In 2014-15, the scheme has a
budgetary outlay of X700 Crore.

. Indira Gandhi Matritva Sahyog Yojana (IGMSY) is a centrally sponsored
Conditional Maternity Benefit (CMB) scheme for pregnant and lactating
women to improve their health and nutrition status to better enabling
environment by providing cash incentives. The scheme is operational
in 53 selected districts across the country. A budget of X400 crore has
been allocated for the scheme for the year 2014-15.

In addition, under the National Nutrition Mission, there are two components,

namely:
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1. Nationwide Information, Education and Communication campaign

against malnutrition, which was launched during 2012-13.

2. Multi-sectoral nutrition programme for prevention and reduction in
child under-nutrition (underweight prevalence in children under 3 years
of age) and reduction in levels of anaemia among young children,
adolescent girls and women in 200 high-burden districts, which has
been launched for the Twelfth Five Year Plan.

For the year 2014-15, 300 crore have been earmarked for National Nutrition

Mission.

Statement

State-wise status of malnutrition among the children below the age of 5 years

S1. States/UTs NFHS-III (2005-06)
No. % underweight % Stunted % Wasted
children children children
1 2 3 4 5
India 42.5 48.0 19.8
1. A and N Islands - - -
2. Andhra Pradesh 325 427 12.2
3. Arunachal Pradesh 325 433 153
4.  Assam 364 46.5 13.7
5. Bihar 55.9 55.6 27.1
6. Chandigarh - - -
7. Chhattisgarh 47.1 52.9 19.5
8.  Dadra and Nagar Haveli - - -
9.  Daman and Diu - - -
10.  Delhi 26.1 422 15.4
11.  Goa 25.0 25.6 14.1
12.  Gujarat 44.6 51.7 18.7
13.  Haryana 39.6 45.7 19.1
14.  Himachal Pradesh 36.5 38.6 193
15.  Jammu and Kashmir 25.6 35.0 14.8
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1 2 3 4 5
16.  Jharkhand 56.5 49.8 323
17.  Karnataka 37.6 43.7 12.6
18.  Kerala 22.9 24.5 15.9

19.  Lakshadweep - - -

20. Madhya Pradesh 60.0 50.0 35.0
21.  Maharashtra 37.0 46.3 16.5
22, Manipur 221 35.6 9.0
23. Meghalaya 48.8 55.1 30.7
24.  Mizoram 19.9 39.8 9.0
25. Nagaland 252 38.8 133
26.  Orissa 40.7 45.0 19.5

27.  Puducherry - - -

28.  Punjab 24.9 36.7 9.2
29.  Rajasthan 39.9 43.7 20.4
30.  Sikkim 19.7 38.3 9.7
31.  Tamil Nadu 29.8 30.9 22.2
32.  Tripura 39.6 35.7 24.6
33.  Uttar Pradesh 42.4 56.8 14.8
34.  Uttarakhand 38.0 44.4 18.8
35.  West Bengal 38.7 44.6 16.9

NRI Cell of National Commission for Women

2184. SHRIMATI VANDANA CHAVAN: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

(a) whether Government has taken any steps to help the NRI women affected by

cruelty or desertion by husband overseas, if so, the details thereof;



